GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
(DEPARTMENT OF POWER)
DELHI SECRETARIAT 8" LEVEL, B-WING,
I.P.ESTATE NEW DELHI - 110002

No.F.14(130)/ V.S.2025/Power/ | 364 = \2 46 Dated: 2 o |2}>02.€

To,

The Dy. Secretary (Legislation),
Question Branch,

Delhi Vidhan Sabha,

Old Secretariat, Delhi — 110054

Sub: UnStarred Question No.48

Sir,

Please find enclosed copy of reply of the UnStarred Question No.48 for
24.03.2025 (100 Copies each along with a data in PDF File Format in pen drive)
for your kind information and further necessary action at your end please.

This issues with the approval of the Hon’ble Minister (Power).

Yours faithfully,

Encl. As above
“‘M o ZAnes

Vikas Pan
Dy. Secretary (Power)
Copy to:-
1. The Director, Directorate of Information and Publicity Department, Delhi
Vidhan Sabha, Old Secretariat, Delhi - 110054 (150 Copies)

2. The OSD to Minister of Power, GNCTD

(Vlkas Pan
Dy. Secretary (Power)
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VIKAS PANDEY
Dy. Secretary
Department of Power
Govt. of NCT of Delhi
Delhi Secretariat, tNew Delhi-02




